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(b) The following action 1n this
regard 15 being taken by the Govern-
ment of Madhya Pradesh-—

(1) The Central Public Health En-
gmmeering Research Institute, Nagpur,
have been requested to carry out a
detadled study of the problem and
suggest suitable treatment for the
affluent  Necessary action will be
taken when the 1eport of the Institute
1 available

(1) The question of providing an
alternative source for the supply of
drinking water for Burhanpur town
18 also being considered by the State
Government

Allotment of 1.0 C, Petrol Pumps in
Bombay

4736. Shri R, Barua: Will the Mims-
ter of Petroleum and Chemicals be
pleased to state

(a) whether the Sindhi Chamber of
Commerce or any cooperative society
of the Sindhig in Bombay are given
preference 1n setting up petrol pumps
v Bombay and other places by the
Indian Ol Corporation,

(b) 1f so, whether their constant
maligning propaganda agamnst the
Public Sector 011 mdustry 1 motivat-
ed and

(c)whether the Government propose
to make a thorough enquiry and take
adequate steps aguinst the erring per-
son or persons?

The Minjster of State in the Minis-
try of Petroleum and Chemiealy and
of Planning apd Socia]l Welfare (Shri
Raghuiramaiah): (a) No, Sir

(b) 1t does not seem useful in this
case o try to ascertain the motions
underlying the propaganada referred
0.

{e) No, Bir. Such an enqguiry does
w0t xppear %0 be worthwhile,

Shortzge of Suiphur

Will the Mimster of Petroleum and
Chemicals be pleased to state:

(a) whether Government have re-
ceived complmints from fertiliser fae-
tories to the effect that they are not
getting adequate quantities of sul-
phur; .

(b) whether there 13 short-supply
of sulphur and if so, the reasons
therefor;

(c) whether Government propose
to issue actual users’ licence for im-
porting sulphur, and

(d) the quantity of sulphur the Fer-
tibsers and Chemicals (Travancore),
Lid procured in 1966-867 and thewr
annual requirement?

The Minister of State in the Minis-
try of Petroleum and Chemicals and
of Planning and Social Welfare (Shri
Raghursmaiah): (a) Lately there

short-supply of sulphur,
of lLiberalisation of the import policy
relating to sulphur and the conse-
quent improvement in the supply.

(b) There has been a world-wide
shortage of sulphur for some time on
account of the production not catch-
g up with the fast increasing world
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4739, Bhri Vishwa Nath Fandey:
Shri Raj Doo Singh:
Shri SBhambhu Nath+ *

Will the Mimster of Finance be
Pleased to state

(a) whether 1t 13 a fact that the
Central aid has been discontinued
since 1965—67 and the Government
if UK. has been asked by the Central
Government to implement the Patel
Commussion’s rcommendations to the
Districts of Deoria, Azamgarh, Ghazi-
pur and Jaunpur,

(b) f so, the extent to which the
UP Government has implemented
the smd scheme,

(¢) whether the Central Govern-
ment are aware that this scheme has
been abandoned by the Uttar Pradesh
Government, and

(d) 1if so, Government’s reachion

thereto?

The Deputy Prime Minister
and Minister of Finance (Shri
Morarji Desal). (a) In 1965-88,

additional assistance of Rs 435, crore
was provided to the Government of
UP for the implementation of the
special programme of development of
Eastern Districts, from 1866-87 on-
wards, the programmes are beng
implemented as a part of the State
Plan and assisted by the overall total
assistance for the State Plan

(b) the implementation of the re-
commendations commenced in 1064-
85 A total additional outlay of
Rs 810 crores was incurred during
1964-85 and 1065-66 The estimated
outlay on the development of these
districts in 1968-67 i3 Rs 1152 crores.

(c) and (d) The scheme has not
been abandoned by the State Govern-
ment,





